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Ban on    Itandhs and    Strikes in    the 
Country 

259. SHRI B.P. NAGARAJA MURTHY: 
Will the Minister of HOME AFFAIRS be 
pleased  to state: 

(a) whether Government propose to call an 
all-party convention to deal with bandhs and  
strikes  in  the  country;   and 

(b) if not, what other measures are con-
templated   to   check   strikes,   etc.? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI F. 
H. MOHSIN): (a) and (b) Government have 
under consideration a proposal to hold a 
meeting of the representatives of the 
important central trade union organisations in  
regard   to   this  matter. 

Research  work  conducted    by    
subsidiaries o£  foreign   companies  in  

India 

260. SHRI B.P. NAGARAJA MURTHY: 
Will the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND TECH-
NOLOGY be pleased to state: 

 
(a) the names of the companies which are 

subsidiary ct foreign companies or those 
having appreciable foreign holding and are 
doing research and project development either 
for their own use or for use by  other; 

(b) the amount spent by each of these 
companies annually on research and project 
development   works;   and 

(c) the details of tax benefits ihese com 
panies are enjoying on the amounts spent 
for   the  purpose? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY AND AGRICULTURE, 
(SHRI C. SUBRAMANIAM): (a) and (b) A 
statement giving details of the firms registered 
with the department of Science 8c 
Technology   is  attached. 

(c) The details of the tax benefits, accruing 
to each company is not available with the 
Department of Science and Technology. 

  

 


